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SmQ"«tillg of ()pi._ to Pakistan 

786. SHRI G. Y. KRISHNAN: 

SHRI CHHITUBHAI GAMIT: 

Will the Minister of FINANCE 
be pleased to state: 

(a) whether large scale smuggling 
of opium into Pamtan has been :from 
the Western iborder of Rajasthan; 

(b) whether the operation has been 
so well perfected tnat only the parties 
involved in the ille'{al trade could 
decipher the coded marketing on the 
goods; 

(c) whether any such type of case 
has been detected by our Customs Au-
thorities; 

(d) if so, the~ details thereof; and 

(e) the steps taken by Govern-
ment in this regard? 

THE MINISTER OF STATE IN 
THE1 MINISTRY OF FINANCE 
(SHRI SAW AI SINGH SISODIA): 
(a) Reports received by Government 
do not indicate any large sC'B.le 
smuggling of opium intQ Pakistan 
across the Western border of Rajas-
than. 



(b) to (d). As seen from the re-
cord of seizures made during the last 
five years, no eases ot attempted 
smuggling of opium into Pakistan 
across the Western border of Rajas-
than have come to the notice of the 
Customs authorities. 

(e.) The Customs authorities in the 
region have been alerted to maintain 
strict vigil to thwart any attempts at 
smuggling across the Indo-Pakistan 
border. 

Vaeaat peas of DiNctor. Ud Chiel 
Ezeeatlye. Ill State-oWBed 

Uallel'takiD .. 

787. SHRI ARJUN SETHI: Will the 
Minister of FINANCE be pleased to 
state: 

(a) whether nearly 100 posts of 
~ectors and Chief Executives of 
State-owned Undertakings are lying 
vacant far the 1Mt two J'Sl'B; and 

(b) if so, the details of such un-
dertakinp and the specific reuons 
thereof! 

THE MINISTTR OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SAWAI SINGH SISODIA): 
(e) and (b). It will not be eorrect to 
state that nearly 100 posts of Direc-
tors and Chief Executives of Central 
Government Enterprises have been 
lying vacant for the last two years. 
No post o'f Chief Executive has been 
lying vacant for two years. Only 
three posts of Directors have. been 
lying vacant for two years due. to 
vari·-'us reasons indicated below: 

(i) Director (Technical): Rural 
ElectrificatiOn Corpn. 

The earlier selection made for this 
appointment could not be implement-
ed and a fresh selection had to be 
made. 

(ii) Director (Technical): Bhamt 
Earth Movers Ltd.: 

The previous Selection Committee 
could not complete its work due to 

the sudden demise. of the CMD who. 
was the Chairman of the Committee. 
The constitution of a fresh Selecticm 
Committee has to wait till a aew 
OMD of the. company is appointed. 

(iii) Director ( Finatle~) , Rail 
India Technical & Economic· 
Services: 

The Selection Committee constitut-
ed by the previous Public Enterprises 
Selection Board could not finalise the 
selection. A new Selection Commit-
tee. had to be reronstituted. The 
Committee has since made its reoom-
mendations which have been for-
warded to the Administrative Minis-
try. 

EX'J)Ori ol Pei"'''-Crome aad throoP. 
Para4tp Port 

788. SHRI ARJUN SETHI: Will 
the Minister of STEEL AND MINJ!S 
be pleased to state: 

(a) tbe tonnage ol JWro-Crome 
exporled through Paradip Port 
dwing the lut three years from both 
private and Governme.nt owned 
mines; 

(b) wtuat Is the break •P ot the 
various mines at ~ with particu-
lar relereAce to BA ULAI Mines of 
JC.eonjbar diltrict; 

(c) what is the total foreign ex-
change earned in ~s of rupees 
during these years; and 

(d) whether there h.as been de<:-
rease in export due to leis haulage of 
ores from the Mines (BAULA) of 
Keonjhar district to the port and the 
reaction of Government thereto? 

THE MINISTER OF COMMERCE 
AND S·TEEL AND MINES (SIDt1 
PRANAB MUKHERJEE}: (a) and 
(c) . The export of ferro chrome is 
canalised through Steel Authority of 
India Limited. The quantities export-
ed and the 'foreign exchange earned in 




